HIGH COURT OF DELH]I : NEW DELHI

Date:21.12.2018

NOTICE

In compliance of the directions passed by a Division Bench of Delhi High Court
today, i.e. 21.12.2018 in Writ Petition (Civil) No.13938/2018, Vishavdeep Singh
Dahiya & Others v. Registrar General, Delhi High Court and Writ Petition (Civil)
No.14035/2018, Ms. Vasundhara Kapur v. The High Court of Delhi & Another, the
online portal for filling up applications for the Delhi Judicial Service Examination
2018 will be MADE LIVE for the following period:

[Recommencement of online filling up 21.12.2018 {
application forms (09.00 PM)
[Last date for creating New Log In for online 24.12.2018 I
registration (11:00 PM)
Last date for filling Online Application Form 24.12.2018
and/or making payment through Debit (11:00 PM)
Card/Internet Banking

The candidates who have already successfully registered for the aforesaid
examination in response to the advertisement notice and corrigendum dated

14.11.2018 and 21.11.2018 respectively. need not apply again.
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Registrar General




